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DELHI LEGISLATIVE ASSEMBLY
BULLETIN PART-II

(General information relating to Legislative & other matters)
Tuesday. 5" April 2005, 1S Chaitra 1927 (Saka)

No0.88
DETENTION AND RELEASE OF MEMBER

The following message addressed to the Hon'ble Speaker, Delhi Vidhan Sabha,
Delhi, was received ifrom SHO, P.S. Mayur Vihar East Distt, Delhi:

"l have the honour to inform you that Shn Dr. Harshvardhan, Hon ble

Member of Legisiative Assembly, Delhi along with his supporters was

detained U/S 63 of Delht Police Act, 1978 trom 1.30 PM 10 200 PM on

3.4.2005 1n the P.S. Mayur Vihar, Delh1.

He along with his supporters was released at 14.00 hours n the P.S.
Mayur Vihar, Delht 1.e. 3.4.2005
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